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COMMl'ITEE ON PBIV ATE MEMBERS' BILLS AND BFSOLDTIONS 

(Seventh Lok Sabha) 

NINETEENlH REPORT 

I, the Chairman Of the Committee on Private Members' BiDs and Resolu-
tions, having been authorised by the Committee to present the Report on their 
behaH, present this Nineteenth Report. 

2. The Committee met on 23 March, 1981 for-

I. Allocation of time under Rule 294(1 }(e) of the Rules of Procedure 
to the Resolutions at item Nos. 2 and 3 set down in the List of 

Business for Friday, 27 March, 1981. 

II. Further examination of the Constitution (Amendment) Bill, 1981 
(Amendment of article 79, etc.) by Shri Balasaheb Vikhe Patil 
under Rule 294( 1) (a) 01 the Rules of Procedure. 

Allocation oj time to Resolutions 

3. The Committee recommend the allocation oi time as follows:-
( 1) Resolution regarding development of hilly regions. 2 hours 

(2) Resolution regarding instruction of students through 
mother tongue. 2 hours 

Further examination of the Constitution (Amendment) Bili, 1981 (Amendment 
oj article 79, etc.) by Shri Balasaheb Vikhe Pati! 

4. The Member-in-charge of the Bill was invited to attend the sitting to 
present before the Committee his views on the Bill. Shri Balasaheb Vikhe Patil 
attended the sitting. 

5. The Bill seeks to amend the Constitution with a view to abolish the 
Council of States and the Legislative Councils in the States. 

6. After hearing the views of Shri Balasaheb Vikhe PatH and perusing the 
opinion furnished by the Ministry of Law, Justice and Company Affairs, the 
Committee postponed further consideration of the Bill. 

Recommendations 

7. The Commi~ recommend that the allocation of time to resolutions, as 
shown in paragraph 3 above, be agreed to by the House. 
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